
( Food Safety and Standards Authority of India 
(A statutory Authority established under the Food Safety and Standards Act, 2006) 

(Quality Assurance Division) 
FDA Bhawan, Kotla Road, New Delhi - 110002 

Dated, the 15th November, 2019 

RFP No. 12/2019-20- PROCUREMENT OF FOOD 
SAFETY ON WHEELS: CORRIGENDUM -01 

Further to this office Tender Enquiry No. 12/2019-20 dated 30th October 2019 and pre­
Bid on 0ih November 2019. 

2. The following amendment are made in the ibid tender:

PART II - ESSENTIAL DETAILS OF ITEMS/SERVICES REQUIRED 

3. Delivery, Installation & Implementation Schedule

The FSW should be fabricated and commissioned as per schedule given below: -

S. No. Activity Time Limit 
1. Body building, interior fabrication of FSW, 03 months from 

fixtures/furniture and supply, installation and the date of 
commissioning of equipments Supply order 

TECHNICAL BID FORM (8) 

The bids of only the technically qualified bidders will be eligible for consideration for opening of 
financial bid. The technical bid of the bidders will be evaluated on the basis of specification of the 
offered model vis-a-vis the prescribed specification given below : 

SI. Item Specifications Please Specify Name of the 

No whether the Model and its 

quoted model Specification 

meets the 

specification 

(Yes/No) 

A Vehicle (BS IV/VI as per prevalent Statutory requirement) 

Load Body L-2900 - 4000 mm
Dimension W-1750- 2100 mm

H- 1700- 2100 mm

Diesel 2500cc & Above 
Engine 
Capacity 
GVW(Gross 4700 Kg& Above 
Vehicle 
Weight) 
Max. 2600 & Above 
Payload (In 
Kgs) 








